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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH, PUNE 

AT PUNE 

ORIGINAL APPLICATION NO. 106 OF 2021 (WZ) 

Babasaheb Mahadev Patil 
  ..         APPLICANT 

V/s 

M/s Rajarambapu Patil Sahakari 
Sakhar Karkhana Ltd. And 
Others  ..      RESPONDENTS 

REPLY ON BEHALF OF RESPONDENT 

NOS. 1 TO 4 

MAY IT PLEASE THE HON’BLE TRIBUNAL 

I) PRELIMINARY OBJECTIONS

1) At the outset, the Original Application as filed by the Applicants is

devoid of any material and is liable to be dismissed with cost. The

Answering Respondents submit that, the statements and averments

made in the said Application are not admitted by these

Respondents and hence denied, except so far they are expressly

admitted herein under. The Answering Respondents reserve their

right/liberty to file a detailed reply as and when required by this
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Hon’ble Tribunal. The Applicant herein has made allegations 

against the Respondent Authorities as well as these Answering 

Respondents, but has failed to substantiate the destruction and or 

the harm the Respondents have caused/will cause to the 

environment. The Applicant has failed to substantiate the 

substantial question relating to environment as enumerated under 

the provisions of section 2(m) of the National Green Tribunal Act, 

2010 and thus, the present Application is devoid of any merit and 

needs to be rejected in toto. 

2) The Applicant has no locus/legal right to file such Application, as

the Applicant is neither a resident of the area, nor a farmer or a

shareholder in the Respondent Factory. The Applicant has tried to

obtain document relating to the Respondents from various

government/semi-government bodies under the provisions of the

RTI act and misinterpreted the same to its convenience and has

filed the present Application with a view to blackmail the

Respondents for extorting huge amounts of money from the

Respondents. The Applicant has malafide intentions in filling the

present complaint and hence, the act of filling of the Applicant

before this Hon’ble Tribunal is abuse of process of law. The

allegations of the Applicant in the complaint are wild, baseless, and
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reckless and moreover, the same are defamatory in nature. The 

Respondent denies each and every allegation mentioned in the 

Application. The Respondent has filed the present reply thereby 

reserving rights to take appropriate criminal as well as civil action 

against the Applicant.  

II) FACTS OF THE CASE

3) The Respondent No.1 is a sugar factory located at Wategaon,

commenced its operation on 18th October 2003 having capacity of

2500 TCD and with the aim to step out for reduction of pollution to

improve environmental conditions and thereby achieve area

development. The Respondent No.2 is the first sugar plant,

commenced its operations on 17th August 1969 and having capacity

of 1250 TCD. The Respondent No.2 was further expanded on 13th

May 1977 by increasing the capacity from 1250 TCD to 2000

TCD. The Respondent No.2 further expanded its capacity on 12th

October 1990 from 2000 TCD to 4000 TCD.  The Respondent

No.2 was lastly expanded in 2016 from 4000 TCD to 7000 TCD.

The Respondent No.3 is the distillery unit which commenced its

operations from 12th October 1975. The Respondent No.4 is Liquor

Production unit with Country liquor department which commenced its

operations from 12th October 1976. It is submitted that, the
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aforementioned Units have been operated after receipt of due 

approvals from the respective authorities, including that of 

Respondent No.5 and the consent which has been renewed from 

time to time. The Applicant has filed the present Application on the 

premises that the Respondents are operating without a valid 

consent and that STP has been operating by discharging without 

process.  

4) The Answering Respondents are incorporated completely to process

sugarcane, produce sugar and its by-products with Distillation plant,

Liquor Production, Cogeneration Plant and organic Fertilizers

Department. The Answering Respondents have also initiated the

programmes of lift irrigation and on account of the same the 50,000

acres of land receives water. The Answering Respondents have also

initiated initiatives in the field of education, community development

and area development.

5) The Answering Respondents submit that the Respondent No.1 had

applied for the renewal of the Consent on 2nd July 2021. The

Respondent No.1 has received the Consent to Operate from the

Respondent No.5 on 2nd February 2022. The said consent is granted

for crushing of 2500 TCD of sugarcane. The said consent is valid

and subsisting till 31st July 2022. Copy of the Consent to Operate
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dated 2nd February 2022 is annexed hereto and marked as 

ANNEXURE – R-1.  

6) The Respondent No.2 had applied for the renewal of the consent on

15th June 2021. The Respondent No.2 has received the consent to

operate dated 20th October 2021 from the Respondent No.5 for

crushing of 7000 TCD of sugarcane alongwith 28 MW co-

generation plant. The same is valid and subsisting till 31st July

2022.  Copy of the Consent to Operate dated 20th October 2021 is

annexed hereto and marked as ANNEXURE – R-2.

7) The Respondent No.3 applied for the renewal of the Consent for 75

KLPD Molasses based distillery on 14th September 2021. The

Respondent No.5 has granted the Consent to Operate dated 11th

October 2021 to the Respondent No.3 and the same is valid and

subsisting till 31st August 2023. Copy of the Consent to Operate

dated 11th October 2021 is annexed hereto and marked as

ANNEXURE – R-3.

8) The Respondent No.4 applied for the renewal of the Consent for

manufacturing of Indian made Foreign Liquor and Country Liquor

on 3rd July 2021. The Respondent No.5 has granted the Consent to

Operate dated 22nd December 2021 to the Respondent No.4 and the

same is valid and subsisting till 31st August 2022. Copy of the
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Consent to Operate dated 22nd December 2021 is annexed hereto 

and marked as ANNEXURE – R-4. 

III) PARA-WISE REPLY

9) With respect to the contents of para 1 & 2, the same are a matter of

record and need not be commented upon.

10) With respect to the contents of para 3, the same are false and

incorrect. The Answering Respondents have not violated any

environmental norms. The Answering Respondents have

scrupulously and meticulously followed the consent conditions,

time and again and there has been no action of any nature initiated

by the Respondent No.5 till date.

11) With respect to the contents of para 3(a), the same are denied by

the Answering Respondents. The Applicant is indulging into

fishing and rowing expedition and has filed the present case merely

to harass the present Respondents. The statements of the Applicant

in the original Application clearly depicts that, the Applicant

considers himself to be an Authority in law and has not given any

substantial information, that how he is concerned with the

Respondent Nos.1 to 4 and that he is affected by the operations of

the Respondent Nos.1 to 4. The Applicant ought to have

understood that the information provided under RTI depends on the

113



question posed to the authority and does not in any manner indicate 

that there is a violation of law. 

12) With respect to the contents of para 4, the same are false and

incorrect and are denied by the Answering Respondents in toto.

The Answering Respondents in aforementioned paras has already

mentioned that the consents have been renewed by them from time

to time. The valid and subsisting consents have been annexed to

the reply and hence the statement that the Respondents are

operating is devoid of any merit, false and misleading.

13) With respect to the contents of para 4(a) are false and incorrect and

denied by the Respondent No.1. The Respondent No.1 submits that

the Respondent No.1 is in possession of a valid consent dated 2nd

February 2022 received from the Respondent No.5 and the same is

valid and subsisting till 31st July 2022. The same is already

produced on record.

14) The Respondent No.1 submits that, as per the condition imposed in

the Consent to Operate, the Environment Statement has to be

submitted by the Respondents on or before 30th September of every

year. Accordingly, the Respondent No.1 has submitted the same on

1st September 2021. Copy of the environment statement dated 1st

September 2021 is annexed herewith and marked as ANNEXURE
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-  R-5. The Respondent No.1 further submits that the Respondent 

No.1 has submitted Bank Guarantee amounting to Rs.12,50,000/- 

and Rs.7,50,000/- to the Respondent No.5, drawn on Bank of 

Baroda, Kolhapur Branch. The same are valid and subsisting till 

30th November 2022. Copies of the Bank Guarantee are annexed 

hereto and marked ANNEXURE – R-6. The Respondent No.1 

further submits that the hazardous waste generated has been 

disposed off to the authorised recycler as authorised under the 

provisions of Hazardous Waste Rules. Copies of the invoice and 

the certificate of authorisation received by M/s.Patel Petro Pvt. 

Ltd., is annexed hereto and marked as ANNEXURE – R-7 colly. 

The Respondent No.1 further submits that the aerators and wet 

scrubbers are installed and in operation. Copy of the photographs 

showing the same are annexed hereto and marked as ANNEXURE 

– R-8. The samples have been periodically tested by the

Respondent No.5 from time to time. The Respondent No.1 also 

gets the same samples tested from a private laboratory duly 

recognised by the Ministry of Environment, Forest and Climate 

Change, Government of India. The samples as tested by the 

Respondent No.5 are well within the consented parameters. Copies 
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of the sample reports are annexe hereto and marked as 

ANNEXURE – R-9 colly. 

15) The Respondent No.1 submits that the Applicant has failed to

substantiate the destruction caused to the environment on account

of operations of the Respondent No.1. Since, there is no destruction

or violation on the part of the Respondent No.1, there is no

question of imposition of environmental damage or compensation.

16) With respect to the contents of para 4(b), the same are false and

incorrect and hence denied by the Respondent No.2. The

Respondent No.2 submits that the Respondent No.2 is in

possession of a valid consent dated 20th October 2021 received

from the Respondent No.5 and the same is valid and subsisting till

31st July 2022. The same is already produced on record.

17) The Respondent No.1 submits that, as per the condition imposed in

the Consent to Operate, the Environment Statement has to be

submitted by the Respondents on or before 30th September of every

year. Accordingly, the Respondent No.1 has submitted the same on

1st September 2021. Copy of the environment statement dated 1st

September 2021 is annexed herewith and marked as ANNEXURE
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-  R-10.  It is further submitted that, the Respondents have installed 

the Septic Tank with Soakpit  for sewage treatment and that the 

same has been verified by the Respondent No.5 time and again. 

Copies of the photographs of the Soakpit and the Septic Tank are 

annexed herewith and marked as ANNEXURE – R-11 

collectively. The size of the Septic Tanks along with Soakpit has 

also been duly approved by the Respondent No.5 and that the 

copies of the dimensions of the respective Septic Tanks along with 

Soakpit are annexed herewith and marked as ANNEXURE – R-12 

collectively. The allegation of the Applicant that, the Aerators were 

not operating. It is submitted that, the said statement of the 

Applicant is totally incorrect and false, hence denied by these 

Respondents. As per the visit report of the Officers of the 

Respondent No.5 two Aerators are completely in operation and 

photographs of said operating Aerators are annexed herewith and 

marked as ANNEXURE - R-13 collectively. The Effluent 

Treatment Plant (ETP) is fully functional and the samples of the 

same are also well within the consented parameters.  

18) With respect to the contents of paras 4(c) & (d), the same are false

and incorrect and hence denied by the Respondent Nos.3 & 4. The

Respondent No.3 & 4 submits that are possession of a valid
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consent received from the Respondent No.5 and the same are valid 

and subsisting. The same is already produced on record. The 

Respondent Nos.3 & 4 have also filed the Environmental 

Statement dated 1st September 2021 and the same are annexed 

hereto and marked as ANNEXURE – R-14 & 15 colly. 

19) As regards to the Condition Nos. 13 and 14 of the Consent, issued

by the Respondents have undertaken preparation of Adequacy

Report and Water Budget work , which is given to the Vasant Dada

Sugar Institute and that it is a tedious exercise. The Report is under

preparation and it will be handed over to the Respondents in due

course, a copy of which will also be produced before this Hon’ble

Tribunal at the time of the hearing. The allegations made by the

Applicant that the samples are not found within the consented

parameters. It is submitted that, the said statement of the Applicant

is totally incorrect and false, hence denied by these Respondents.

20) The allegations made by the Applicant are not admitted by the

present Respondents and are denied in toto and therefore, in view

of the facts mentioned herein above, the Original Application, filed

by the Applicant is liable to be rejected with heavy cost.

PUNE 
DATE 18/04/2022

ADVOCATE     FOR THE 
RESPONDENT Nos.1
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f

ANNEXURE-R-1
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f
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Maharashtra Pollution Control Board
61fa74ea4e12d856ca75a0f2

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/53ef144f642be39e19295badf84ff2f26e3b930b3f092b1bd587ba26ab07ed7f
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Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082

ANNEXURE-R-2
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Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082
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Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082

133



Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082
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Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082
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Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082
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Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082
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Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082
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Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082
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Maharashtra Pollution Control Board
616fc02f3fcdcb40d877093b

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/0f2b69511c9fa0d3e285584dab90d3e02f33c000ebcb66cd34a6b16fee61f082
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Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007

ANNEXURE-R-3
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Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007
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Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007
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Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007
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Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007
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Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007
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Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007
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Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007
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Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007

149



Maharashtra Pollution Control Board
6163e8c62fa0a71db71db09e

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/d505b34b73a95e892b891b801619ac503676fdbb5bb361e5b2a3922001244007
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Maharashtra Pollution Control Board
61c2eece1e12b33ddaa313ed

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/e9c6ec70ce15df251b2df02e557a7012b934db743a836961ae75468ce70ff79e

ANNEXURE-R-4
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Maharashtra Pollution Control Board
61c2eece1e12b33ddaa313ed

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/e9c6ec70ce15df251b2df02e557a7012b934db743a836961ae75468ce70ff79e
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Maharashtra Pollution Control Board
61c2eece1e12b33ddaa313ed

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/e9c6ec70ce15df251b2df02e557a7012b934db743a836961ae75468ce70ff79e
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Maharashtra Pollution Control Board
61c2eece1e12b33ddaa313ed

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/e9c6ec70ce15df251b2df02e557a7012b934db743a836961ae75468ce70ff79e
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Maharashtra Pollution Control Board
61c2eece1e12b33ddaa313ed

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/e9c6ec70ce15df251b2df02e557a7012b934db743a836961ae75468ce70ff79e
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Maharashtra Pollution Control Board
61c2eece1e12b33ddaa313ed

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/e9c6ec70ce15df251b2df02e557a7012b934db743a836961ae75468ce70ff79e
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Maharashtra Pollution Control Board
61c2eece1e12b33ddaa313ed

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/e9c6ec70ce15df251b2df02e557a7012b934db743a836961ae75468ce70ff79e
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Maharashtra Pollution Control Board
61c2eece1e12b33ddaa313ed

Kindly verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
https://blockchain.ecmpcb.in/docs/e9c6ec70ce15df251b2df02e557a7012b934db743a836961ae75468ce70ff79e
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MAHARA RA Maharashtra Pollution Control Board 

FORM V 
(See Rule 14) 
rOnnent:i Audit Report for the financial Year ending the 31st March 2021 

Submitted Date 

Unique Application Number 14-09-2021 

MPCB-ENVIRONMENT_STATEMENT-0000035289

PART A 

Company in formation 

Company Name Application UAN number 

Rajarambapu Patil Sahakari Sakhar Karakhana 
Ltd Rajaramnagar, Distillery division 

MPCB-CONSENT-0000116997 

Address 

Rajaramnagar, Post Sakharale 

Plot no Taluka Village 
1172(a),190 to 212 Walwa Kolhapur 

Capital Investment (In lakhs) Scale City 
3580.61 L.S.I Sangli 
Pincode Person Name Designation 

R.D. Mahuli Managing Director 

Telephone Number Fax Number Email 

9970900500 02342220869 distillery@rajarambapusugar.com 
Region 
SRO-Sangli 

Industry Category Industry Type 
Red R60 Distillery ( molasses/ grain /lyeast based) 

Last Environmental statement submitted 
online 

Consent Number Consent Issue Date 

no MPCB-CONSENT-0000116997 Not issued 
Consent Valid Upto Establishment Year Date of last environment statement submitted 
31/08/2021 1981 Mar 3 2020 12:00:00:000AM 

.ndustry Category Primary (5TC Code) & 
Secondary (STC Code) 
Red 

Product Information 
Product Name 

Rectified spirit/Ethanol/Extra neutral alcohol 
Consent Quantity Actual Quantity UOM 
20250 14003.889 KLIA 

Fuseal oil 
20250 14003.889 KL/A 

By-product information 
By Product Name 

Consent Quantity NA Actual Quantity UOM 
00 

00 

Part-B (Water &Raw Material Consumption) 
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Actual Quantity in m3/day 

1) W.iter Consumption in m3/day 

Water Consumption for 

Consent Quantity in m3/day 
657 

775 
00 

Process 
00 

08 Cooling 
08 

05 Domestic 
10 

670 All others 
793 

Total 

UOM Actual Quantity 
Consent Quantity CMD 2) Effluent Generation in CMD/ MLD 

350 
Particulars 630 
spent wash 

2) Product Wise Process Water Consumption (cubic meter of 

process water per unit of product) 

Name of Products (Production) 

UOM 
During the Previous 

financial Year 

During the current 

Financial year 

Ton/Ton 10.32 12.7 
Distillery including Fermentation Industry Ton/Ton 

10.32 
12.7 

Distillery including Fermentation Industry 

3) Raw Material Consumption (Consumption of raw 
material per unit of product) UOM 

During the Previous

financial Year 

During the current 

Financial year Name of Raw Materials 

3.37 Ton/Ton 
3.5 

Molasses 
3.37 Ton/Ton 

3.5 
Urea 

3.37 Ton/Ton 
3.5 

DAP 

4) Fuel Consumption Actual Quantity UOM Consent quantity 
Fuel Name 

933120 158400 
Bagasse 

Part-C 

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued) 

[A] Water 

Pollutants 
Detail 

Percentage of 
variation from 

Concentration of PollutantsQuantity of 
Pollutants discharged(Mg/Lit) Except 

PH,Temp,Colourdischarged
(kL/day) 
Quantity 

prescribed standards
with reasons 

Concentration 6variation Standard Reason 

used in compostin9 
process to achieve 

zero discharge. 

BOD 4778 13652 

[B] Air (Stack) 

Pollutants Detail Quantity of Percentage of variation 
from prescribed 
standards with reasons 

Concentration of Pollutants 
Pollutants discharged(Mg/NM3) 
discharged (kL/day) 
Quantity Concentration %variation Standard Reason 

NA 0 
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HAZARDOUS WASTES 

1) From Process UOM Total During Current Financial year 

Hazardous Waste Type Total During Previous Financial year 
MT/A 

0 

2) From Pollution Control Facilities UOM 
Total During Previous Financial year Total During Current Financial year 

Hazardous Waste Type MT/A 

Part-E 

SOLID WASTES 

1) From Process UOM Total During Current Financial year 

Non Hazardous Waste Type Total During Previous Financial year MT/A 

Yeast sludge 

2) From Pollution Control Facilities 
Non Hazardous Waste Type 

UOM 
Total During Previous Financial year 

Total During Current Financial year 

MT/A 
55 

Yeast sludge 50 

3) Quantity Fecycled or Re-utilized within the 

unit 
Total During Previous Financial Total During Current Financial UOM 

year 
Waste Type 

year 
MT/A 

Part-F 

Please spec ify the characteristics (in terms of concentration and quantum) of hazardous as well as solid wastes and 

indicate disposal practice adopted for both these categories of wastes. 

1) Hazardous Waste 

Type of Hazardous Waste Generated Qty of Hazardous Waste UOM Concentration of Hazardous Waste 

0 MTA NA 

2) Solid Waste 

Type of Solid Waste Generated Qty of Solid Waste UOM Concentration of Solid Waste 

Yeast sludge 55 MT/A Used for composting 

Part-G 

Impact of the pollution Control measures taken on conservation of natural resources and consequently on the cost of 

production 

Description Reduction in Reduction in Reduction Reduction in Reduction in Capital 
Investment(in 
Lacs) 

Water Fuel & Solvent in Raw 
Material 

Power Maintenance(in 
Lacs) Consumption 

(M3/day) 
Treated effluent Less than consent 

Consumption 
(KL/day) 

Consumption 
(KWH) (Kg) 
Pumping hrs 
reduced 

is used to 50 to operate 
prepare compost 
to achieve ZLD. 
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Part-H 

Additional measures/investment proposal for environmentaf protection abatement of pollution, prevention of pollertion. ion 

IA] Investment made during the period of Environmental 

Statement 
Capital 
Investment 
(Lacks) 

Environmental Protection 
Detail of measures for Environmental Protection 

Measures 

Various aspects of environment protection such as effluent, emission, 

hazardous waste, solid waste, tree plantation, monitoring data acquisition 

For environment protection & green 55 

belt development 

[B] Investment Proposed for next Year 

Detail of measures for Environmental Protection Capital 
Investment 

Environmental Protection 

Measures 
(Lacks) 
55 Various aspects of environment protection such as effluent, emission, 

hazardous waste, solid waste, tree plantation, monitoring data 
acquisition 

For environment protection & green 

belt development 

Part- 

Any other particulars for improving the quality of the environment. 

Particulars 

1. Recycling of water wherever possible, 2. Reduction in water consumption, 3. Reduction in fuel consumption, 4. Implementation of 
environmental management programme to reduce environmental impact on environment, 5. Tree plantation in surrounding area 

Name & Designat 

R.D.Mahuli, Managing Director 

UAN No: 

MPCB-ENVIRONMENT_STATEMENT-0000035289 
Submitted O1: 

14-09-2021 
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GST-INVOICE (ORIGINAL FOR RECIPIENT) 

INDUS PETRO PRODUCTS Invoice No Dated 

22-Dec-2021 Office Acdress 11/B Nagaon Phala. 
Opp Kolhapur Stecl Pvt Ltd Near Padmavati Marbal 1st 
Floor, Shr oli Kolhapur-416122 
State Name Maharashtra, Code 27 

3692 

Delivery Note Mode/Terms of Payment 

6646 Immediate 
Other Reference(s) Contact 0230-2468303/ 2468144,80077 10000 

E-Mail induspetroproducts2010@rediffmal com 

Buyer 

Supplier's Ref. 

Buyer's Order No 

Verbal 
Dated 

M/S. Patel Petro Pvt Ltd. 
Plot No. H 4 & 5.M.1.D.C. Gokul Shirgaon 
Kolhapur 416234 

22-Dec-2021 
Despatch Document NNo. Delivery Note Date 

6646 22-Dec-2021 
Despatched through Destination 

By Transport 
Bill of Lading/LR-RR No 

State Name Maharashtra Code 27 MIDC Gokulshirgaon 
Motor Vehicle No 

MHO9FL3266 
Terms of Delivery 

As Per Schedule 

Description of Goods HSN/SAC| Quantity Rate per Amount 

USED OIL WITH BARREL 
271910 45 Br 

Total 45 Brl 

E. &O.E 

HSN/SAC 
Taxable 

271910 Value 

Total 
Tax Amount (in words) NIL 

Company's PAN 

Declarat.on 
We declare that this invoice shows the actual price of the 

goods described and that all particulars are true and correct. Branch & IFS Code: KOLHAPUR & CSBK0000395 Customer's Seal and Signature 

Company's Bank Details 
Bank Name The Catholic Syrian Bank Ltd.CA 039503408020195001 

039503408020195001 Nc No. 

for INDUS PETRO PRODUCTS 

Authorised Signatory SUBJECT TO KOLHAPUR JURISDICTION 
This is a Computer Generated Invoice 
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Form 4
See rules 6(5),13(8),16(6) and 20(2) of Hazardous and other wastes 2016

FORM FOR FILING ANNUAL RETURNS

[ To be submitted to state pollution control board/pollution control committee by 30th June of every year for the preceeding period April to
march]

Unique Application Number: Submitted On:
MPCB-HW_ANNUAL_RETURN-0000020264 15-06-2021

Submitted for Year: 
April 2020 to March 2021

1. Name of the generator/operator of facility Address of the unit/facility
Rajarambapu Patil SSK Ltd Rajaramnagar, post - Sakharale, Tal - Walwa, Dist - Sangli

(Maharashtra)

1b. Authorization Number Date of issue Date of
validity of
consent

0000093823//CR-2011000261 Nov 5, 2020 Aug 31, 2021

2. Name of the authorised person Full address of authorised person
Mr. R.D.Mahuli Rajaramnagar, post - Sakharale, Tal - Walwa, Dist - Sangli

(Maharashtra)

Telephone Fax Email
9970900233 02342220868 env@rajarambapusugar.com

3.Production during the year (product wise), wherever applicable

Product Type * Product Name * Consented Quantity Actual Quantity UOM
Distillery including Fermentation Industry Rectified Spirit 2250.0000 1531.7 KL/M

Distillery including Fermentation Industry Fusel Oil 37.0000 3.06 KL/M

PART A: To be filled by hazardous waste generators

1. Total Quantity of waste generated category wise

Type of hazardous waste Wate Name Consented Quantity Quantity UOM
No 0.000 0 KL/Anum

2. Quantity dispatched category wise.

Type of Waste Quantity of waste UOM Dispatched to Facility Name
0 KL/Anum 0 NA

3. Quantity Utilised in-house,If any

Type of Waste Name of Waste Quantity of Waste UOM
NA 0 KL/Anum

4. Quantity in storage at the end of the year

Type of Waste Name of Waste Quantity of Waste UOM
No 0 KL/Anum

PART B: To be filled bt Treatment,storage, and disposal facility operators

1.Total Quantity received UOM State Name
NA KL/Anum Maharashtra

2. Quantity in stock at the beginning of the year UOM
NA KL/Anum

3. Quantity treated UOM
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NA KL/Anum

4. Quantity disposed in landfills as such and after treatment

Direct landfilling UOM
NA KL/Anum

Landfill after treatment UOM
NA KL/Anum

5. Quantity incinerated (if applicable) UOM
NA KL/Anum

6. Quantiry processed other than specified above UOM
NA KL/Anum

7. Quantity in storage at the end of the year. UOM
NA KL/Anum

PART C: To be filled by recyclers or co-processors or other users

1. Quantity of waste received during the year

Waste Name/Category Country Name State Name Quantity of waste received from
domestic sources

Quantity of waste
imported(If any)

Units

NA India Maharashtra NA NA KL/Anum

2. Quantity in stock at the beginning of the year

Waste Name/Category Quantity UOM
NA NA KL/Anum

3. Quantity of waste recycled or co-procesed or used

Name of Waste Type of Waste Quantity UOM
NA NA NA KL/Anum

4. Quantity of products dispatched (wherever applicable)

Name of product Quantity UOM
NA NA KL/Anum

5. Total quantity of waste generated

Waste name/category quantity UOM
NA NA KL/Anum

6. Total quantity of waste disposed

Waste name/category quantity UOM
NA NA KL/Anum

7. Total quantity of waste re-exported (If Applicable)

Waste name/category quantity UOM
NA NA KL/Anum

8. Quantity in storage at the end of the year

Waste name/category quantity UOM
NA NA KL/Anum

Personal Details

Place Date Designation
Rajaramnagar 2021-06-15 Managing Director
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MAHARA 
Maharashtra Polution Control Board 

FORM V 
See Rule 14) 

Environmental entaT Audit Report for the financial Year ending the 31st March 2021 

Unique Application Number Submitted Date 

09-09-2021 PCB-ENVIRONMENT_STATEMENT-0000034964 
PART A 

Company information

Company Name Application UAN number 

Rajarambapu Patil Sahakari Sakhar Karakhana Ltd 
Rajaramnagar Unit 1 

MPCB-CONSENT-0000115317 

Address
Rajaramnagar, Post Sakharale
Plot no 

Taluka village 
1,2,4,20-25,1152,1170-76,1304-28,1335 Kolhapur Walwa 

Capital investment (In lakhs) Scale City 
30871.41 L.S.I Sangli 
Pincode Person Name Designation 

Ramchandra D. Mahuli Managing Director 

Telephone Number Fax Number Email 

02342220869 md.rajaramsugar@gmail.com 9970900500 

Region Industry Category Industry Type 
Red R12 Sugar ( excluding Khandsari) SRO-Sangli 

Consent Number Consent Issue Date Last Environmental statement submitted online 

MPCB-CONSENT-0000115317 Not issued yes 

Establishment Year Date of last environment statement Consent Valid Upto 

submitted 
1968 Sep 4 2020 12:00:00:000AM 31/07/2021 

Industry Category Primary (STC Code) & Secondary 
(STC Code) 
Red 

Product Information 

Product Name Consent Quantity Actual Quantity UOM 
27500 231152.8 Sugar 

Acetobactor 600 532 
Ltr/A 

Azotobactor 12000 21647 
Ltr/A 

Phosphate Solubeling Bacteria 12000 
22050 

Ltr/A 
Rhizobium 600 

Ltr/A Electricity 28 
25.0 Mwh 

By-product Information 
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By Product Name 
Consent Quantity Actual Quantity UOM 

Bagasse 57084 54296 
Molasses 8143 11182.7 

Pressmud 7958 6948 

Part-B (Water & Raw Material Consumption)

1) Water Consumption in m3/day 
Water Consumption for Consent Quantity in m3/day Actual Quantity in m3/day 
Process 

840 532 

Cooling 400 325 
Domestic 

100 85 
All others 

0 
Total 

1340 42 

2) Effluent Generation in CMD / MLD 
Particulars 

Consent Quantity Actual Quantity UOM 
Daily effluent from factory 

784 570 CMD 

Domestic effluent 
80 5 CMD 

2) Product Wise Process Water Consumption (cubic meter of process water per unit of product) 

Name of Products (Production) UOM During the Previous During the current 
financial Year Financial year 

Sugar (excluding Khandsari) 79 0.50 

Power Generating plants (excluding D.G Sets) 0.33 

3) Raw Material Consumption (Consumption of raw 
material per unit of product) 

During the Previous 
financial Year 

Name of Raw Materials During the current 
Financial year 

UOM 

Sugar cane 7.63 8.32 Ton/Ton

Lime 0.011 0.012 Ton/Ton

Sulphur 0.00274 0.0022 Ton/Ton

4) Fuel Consumption 

Fuel Name Consent quantity Actual Quantity UOM 
Bagasse 217008 224227 MT/A 

Part-C 

pollution discharged to environment/unit of output (Parameter as specified in the consent issued)

[A] Water 

Pollutants Detail Quantity of 

Pollutants 
Concentration of Pollutants 
discharged(Mg/Lit) Except 

Percentage of 
variation from 

discharged (kL/day) PH,Temp, Colour prescribed standards 
with reasons 

Quantity Concentration %variation Standard Reason 
41.04 72.81 

BOD 100 Within limit 
94.47 165.74 

COD 250 Within limit 
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Total dissolved 542.90 
952.46 

2100 Within limit 
solids 

Sulphate 123 
215.47 

1000 Within limit 

[B] Air (Stack) 

Quantity of 
Pollutants 

Pollutants Detail 
Concentration of Pollutants 
discharged(Mg/NM3) 

Percentage of 
variation from discharged (kL/day) 
prescribed standards 
with reasons Quantity Concentration Standard Reason %variation Total Particulate 95.84 

41.23 
50 Within limit Matter (TPM) 

Part-D 

HAZARDOUS WASTES 

) From Proc ess 

Hazardous Waste Type Total During Previous Financial year UOM Total During Current Financial year 5.1 Used or spent oil 0 
MT/A 0 

2) From Poliution Control Facilities 
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM 5.1 Used or spent oil 667 

288 MT/A 

Part-E 

sOLID WASTES 
1) From Proc ess 
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM Boiler ash 0 0 

MT/A 

2) From Pollution Control Facilities 
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM Boiler ash 9980 13126 

MTA 

3) Quantity Recycled or Re-utilized within the unit 
Waste Type Total During Previous 

Financial year 
Total During Current 
Financial year 

UOM 
5.1 Used or spent oil 667 288 

Ltr/A 

Part-F 

ics(in terms of concentration and quantum) of hazardous as well as solid wastes and 

Please specify the characteri

indicate disposal practice adopted for both these categories of wastes. 

1) Hazardous Waste 

Type of Hazardous Waste Generated Qty of Hazardous Waste UOM Concentration of Hazardous Waste 5.1 Used or spent oil 288 
Ltr/A Used in own boiler 

2) Solid Waste 

Type of Solid Waste Generated Qty of Solid Waste UOM Concentration of Solid Waste Boiler ash 13126 MT/A Mixed with pressmud and used for composting 
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art-G 

of the pollution Control measures taken on conservation of natural resources and consequently on the cost of 

nip 

productiOn 

Reduction in Reduction Reduction in Capital 
Investment(in 
Lacs) 

Reduction in 
Reduction in 

Maintenance(in Description in Water Fuel & Solvent Raw Power 

Consumption 
(KL/day) 

Consumption 
(KWH) 

Material Consumption 
(M3/day) 

Lacs) 

(Kg) 
Pumping hrs 
reduced 

35 
Treated water is 

used for 
irrigation of own 

land 

Part-H 

Additional measures/investment proposal for environmental protection abatement of pollution, prevention of pollution. 

[A] investment made during the period of Environmental 
Statement 

Detail of measures for Environmental Protection Environmental Protection Capital 
Measures Investment 

(Lacks) 

Various aspects of environment protection such as effluent, emission, 
hazardous waste, solid waste, tree plantation, monitoring data acquisition 

For environment protection & green 

belt development 

35 

[B] Investment Proposed for next Year 

Detail of measures for Environmental Protection Environmental Protection Capital 
Investment Measures 
(Lacks) 

Various aspects of environment protection such as effluent, emission, 

hazardous waste, solid waste, tree plantation, monitoring data 

acquisition 

For environment protection & green 
belt development 

30 

Part-l 

Any other particulars for improving the quality of the environment. 

Particulars 

1. Recycling of water wherever possible, 2. Reduction in water consumption, 3. Reduction in fuel consumption, 4. Implementation of 
environmental management programme to reduce environmental impact on environment, 5. Tree plantation in surrounding area 

Name & Designation 

Mr. R.D.Mahuli Managing Director 

UAN No: 

MPCB-ENVIRONMENT_STATEMENT-0000034964 
Submitted On: 

09-09-2021 
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Rajarambapu patil S S K Ltd Rajaramnagar.

Tal Walwa, Dist sangli.

Septic Tank & Soak Pit details

S No Name

1 oResidentiaI Colony Area

Type Bunglow

EB Type gunglow

Type Quatrers

it) Type Quarters

Type Quatrers

Type Quatrers New Colony

Type Apartment

EH Type Hamal Rooms

Type Sanitation Rooms

iGeneral Office

?Kamgar Society

:petrol {ump

School Buildings

iRam Mandir

?Vfip Guest house

project Rooms

Akhada Rooms

Sports Complex

iBio Tech Lab

iCement Pipe Godown

iShetkari Niwas B!dg

2.:lndustrial Area

iMain Gate

Store Building
foregn Liquor
iDistillery Building

.:tqear Cane Carrier

WTP Building
ECO Gen Area General

EMSTCL building

:Engineering Office

iCane Yard Super office

Gas Office

iCaneyard General

•.Acetone

frotal Septic tanks

Soak Pit
For Colony Area

For industrial Area

Roms Tank Nos Size Of tank

3}

62} 12}

24k

2}

1}

1: 2}

119.00

1b ht

40/1

3.60/1.35/ ht

3.00/1,201 IL5 ht

3.00/1.20/ 1.5 ht

4.80/1.60* 1.5 ht

5.00/1.60/ 1.5 ht

3.0011.20x 1.5 ht

3.00/1.20* 1.5 ht

3.00x1.20x 1.5 ht

3.oox1.20x 1.5 ht

3.00x1.20x 1.5 ht

4.0x1.5x 1.5 ht

3.00x1.20x 1.5 ht

3.00x1.20Å 1.5 ht

3.00x1.20x 1.5 ht

4.0x1,5x 1.5 ht

4.0x1-sx 1.5 ht

3.00x1.20x 1.5 ht

3.00x1.20x 1.5 ht

3.oox1.20x 1.5 ht

4.0x1.5x 1.5 ht

3.oox1.20x 1.5 ht

3.00x1.20Å ht

3.00x1.20x 1.5 ht

4.ox1Sx 1.5 ht

3.00x1.20x 1.5 ht

4.0x1-5x 1.5 ht

3.00x1.20x 1.5 ht

3.00X1.20x 1.5 ht

3.00x1.20x 1.5 ht

3.00*1.20x 1.5 ht

4.0x1.5x 1.5 ht

3.oox1.20x 1.5 ht

7m dia well 6m deep I No
Connect to waste water line
7 it goes to treatment Plant.
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S No
1

2

3

a

5

6

7

Wategaon Unit No.2
Tal Walwa, Dist sangli.
Septic Tank

Name
Kamgar Colon

B typc

Canteen Toilet

Molasses Tank (
Chimney— bagas C

Lab Toilet

Total Septic tanks

Roms Tank Nos
2

1

1

1

1

1

11.00

Size Of tank

2 30/1 00/ 1 OO ht

3.00/3 00/ 1 % ht

4,500.10/ 1.5 ht

6.20x3.oox 1 % ht

2.50x1.20x 1.2 ht

2.3011.20/ 1.2 ht
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FORM V
(See Rule 14)
Environmental Audit Report for the financial Year ending the 31st March 2021

Unique Application Number Submitted Date
MPCB-ENVIRONMENT_STATEMENT-0000035289 14-09-2021

PART A

Company Information

Company Name Application UAN number
Rajarambapu Patil Sahakari Sakhar Karakhana
Ltd Rajaramnagar, Distillery division

MPCB-CONSENT-0000116997

Address
Rajaramnagar, Post - Sakharale

Plot no Taluka Village
1172(a),190 to 212 Walwa Kolhapur

Capital Investment (In lakhs) Scale City
3580.61 L.S.I Sangli

Pincode Person Name Designation
R.D. Mahuli Managing Director

Telephone Number Fax Number Email
9970900500 02342220869 distillery@rajarambapusugar.com

Region Industry Category Industry Type
SRO-Sangli Red R60 Distillery ( molasses / grain /yeast based)

Last Environmental statement submitted
online

Consent Number Consent Issue Date

no MPCB-CONSENT-0000116997 Not issued

Consent Valid Upto Establishment Year Date of last environment statement submitted
31/08/2021 1981 Mar 3 2020 12:00:00:000AM

Industry Category Primary (STC Code) &
Secondary (STC Code)
Red

Product Information
Product Name Consent Quantity Actual Quantity UOM
Rectified spirit/Ethanol/Extra neutral alcohol 20250 14003.889 KL/A

Fuseal oil 20250 14003.889 KL/A

By-product Information
By Product Name Consent Quantity Actual Quantity UOM
NA 00 00

Part-B (Water & Raw Material Consumption)
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1) Water Consumption in m3/day
Water Consumption for Consent Quantity in m3/day Actual Quantity in m3/day
Process 775 657

Cooling 00 00

Domestic 08 08

All others 10 05

Total 793 670

2) Effluent Generation in CMD / MLD
Particulars Consent Quantity Actual Quantity UOM
spent wash 630 350 CMD

2) Product Wise Process Water Consumption (cubic meter of
process water per unit of product)
Name of Products (Production) During the Previous

financial Year
During the current
Financial year

UOM

Distillery including Fermentation Industry 12.7 10.32 Ton/Ton

Distillery including Fermentation Industry 12.7 10.32 Ton/Ton

3) Raw Material Consumption (Consumption of raw
material per unit of product)
Name of Raw Materials During the Previous

financial Year
During the current
Financial year

UOM

Molasses 3.5 3.37 Ton/Ton

Urea 3.5 3.37 Ton/Ton

DAP 3.5 3.37 Ton/Ton

4) Fuel Consumption
Fuel Name Consent quantity Actual Quantity UOM
Bagasse 933120 158400

Part-C

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
[A] Water
Pollutants
Detail

Quantity of
Pollutants
discharged
(kL/day)

Concentration of Pollutants
discharged(Mg/Lit) Except
PH,Temp,Colour

Percentage of
variation from
prescribed standards
with reasons

Quantity Concentration %variation Standard Reason
BOD 4778 13652 -- -- used in composting

process to achieve
zero discharge.

[B] Air (Stack)
Pollutants Detail Quantity of

Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/NM3)

Percentage of variation
from prescribed
standards with reasons

Quantity Concentration %variation Standard Reason
NA 0 0 -- -- --
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Part-D

HAZARDOUS WASTES
1) From Process
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM

0 0 MT/A

2) From Pollution Control Facilities
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM

-- -- MT/A

Part-E

SOLID WASTES
1) From Process
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Yeast sludge 0 0 MT/A

2) From Pollution Control Facilities
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Yeast sludge 50 55 MT/A

3) Quantity Recycled or Re-utilized within the
unit
Waste Type Total During Previous Financial

year
Total During Current Financial
year

UOM

0 0 MT/A

Part-F

Please specify the characteristics(in terms of concentration and quantum) of hazardous as well as solid wastes and
indicate disposal practice adopted for both these categories of wastes.

1) Hazardous Waste
Type of Hazardous Waste Generated Qty of Hazardous Waste UOM Concentration of Hazardous Waste

0 MT/A NA

2) Solid Waste
Type of Solid Waste Generated Qty of Solid Waste UOM Concentration of Solid Waste
Yeast sludge 55 MT/A Used for composting

Part-G

Impact of the pollution Control measures taken on conservation of natural resources and consequently on the cost of
production.

Description Reduction in
Water
Consumption
(M3/day)

Reduction in
Fuel & Solvent
Consumption
(KL/day)

Reduction
in Raw
Material
(Kg)

Reduction in
Power
Consumption
(KWH)

Capital
Investment(in
Lacs)

Reduction in
Maintenance(in
Lacs)

Treated effluent
is used to
prepare compost
to achieve ZLD.

Less than consent
to operate

- - Pumping hrs
reduced

50 -
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Part-H

Additional measures/investment proposal for environmental protection abatement of pollution, prevention of pollution.
[A] Investment made during the period of Environmental
Statement
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste , tree plantation, monitoring data acquisition

For environment protection & green
belt development

55

[B] Investment Proposed for next Year
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste , tree plantation, monitoring data
acquisition

For environment protection & green
belt development

55

Part-I

Any other particulars for improving the quality of the environment.

Particulars
1. Recycling of water wherever possible, 2. Reduction in water consumption, 3. Reduction in fuel consumption, 4. Implementation of
environmental management programme to reduce environmental impact on environment, 5. Tree plantation in surrounding area

Name & Designation
R.D.Mahuli, Managing Director

UAN No:
MPCB-ENVIRONMENT_STATEMENT-0000035289

Submitted On:
14-09-2021
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FORM V
(See Rule 14)
Environmental Audit Report for the financial Year ending the 31st March 2021

Unique Application Number Submitted Date
MPCB-ENVIRONMENT_STATEMENT-0000034964 09-09-2021

PART A

Company Information

Company Name Application UAN number
Rajarambapu Patil Sahakari Sakhar Karakhana Ltd
Rajaramnagar Unit 1

MPCB-CONSENT-0000115317

Address
Rajaramnagar, Post - Sakharale

Plot no Taluka Village
1,2,4,20-25,1152,1170-76,1304-28,1335 Walwa Kolhapur

Capital Investment (In lakhs) Scale City
30871.41 L.S.I Sangli

Pincode Person Name Designation
Ramchandra D. Mahuli Managing Director

Telephone Number Fax Number Email
9970900500 02342220869 md.rajaramsugar@gmail.com

Region Industry Category Industry Type
SRO-Sangli Red R12 Sugar ( excluding Khandsari)

Last Environmental statement submitted online Consent Number Consent Issue Date
yes MPCB-CONSENT-0000115317 Not issued

Consent Valid Upto Establishment Year Date of last environment statement
submitted

31/07/2021 1968 Sep 4 2020 12:00:00:000AM

Industry Category Primary (STC Code) & Secondary
(STC Code)
Red

Product Information
Product Name Consent Quantity Actual Quantity UOM
Sugar 27500 231152.8

Acetobactor 600 532 Ltr/A

Azotobactor 12000 21647 Ltr/A

Phosphate Solubeling Bacteria 12000 22050 Ltr/A

Rhizobium 600 0 Ltr/A

Electricity 28 25.03 Mwh

By-product Information
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By Product Name Consent Quantity Actual Quantity UOM
Bagasse 57084 54296

Molasses 8143 11182.7

Pressmud 7958 6948

Part-B (Water & Raw Material Consumption)

1) Water Consumption in m3/day
Water Consumption for Consent Quantity in m3/day Actual Quantity in m3/day
Process 840 532

Cooling 400 325

Domestic 100 85

All others 0 0

Total 1340 942

2) Effluent Generation in CMD / MLD
Particulars Consent Quantity Actual Quantity UOM
Daily effluent from factory 784 570 CMD

Domestic effluent 80 75 CMD

2) Product Wise Process Water Consumption (cubic meter of process
water per unit of product)
Name of Products (Production) During the Previous

financial Year
During the current
Financial year

UOM

Sugar (excluding Khandsari) 0.79 0.50

Power Generating plants (excluding D.G Sets) 0 0.33

3) Raw Material Consumption (Consumption of raw
material per unit of product)
Name of Raw Materials During the Previous

financial Year
During the current
Financial year

UOM

Sugar cane 7.63 8.32 Ton/Ton

Lime 0.011 0.012 Ton/Ton

Sulphur 0.00274 0.0022 Ton/Ton

4) Fuel Consumption
Fuel Name Consent quantity Actual Quantity UOM
Bagasse 217008 224227 MT/A

Part-C

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
[A] Water
Pollutants Detail Quantity of

Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/Lit) Except
PH,Temp,Colour

Percentage of
variation from
prescribed standards
with reasons

Quantity Concentration %variation Standard Reason
BOD 41.04 72.81 --- 100 Within limit

COD 94.47 165.74 ---- 250 Within limit
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Total dissolved
solids

542.90 952.46 -- 2100 Within limit

Sulphate 123 215.47 --- 1000 Within limit

[B] Air (Stack)
Pollutants Detail Quantity of

Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/NM3)

Percentage of
variation from
prescribed standards
with reasons

Quantity Concentration %variation Standard Reason
Total Particulate
Matter (TPM)

95.84 41.23 --- 50 Within limit

Part-D

HAZARDOUS WASTES
1) From Process
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
5.1 Used or spent oil 0 0 MT/A

2) From Pollution Control Facilities
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
5.1 Used or spent oil 667 288 MT/A

Part-E

SOLID WASTES
1) From Process
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Boiler ash 0 0 MT/A

2) From Pollution Control Facilities
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Boiler ash 9980 13126 MT/A

3) Quantity Recycled or Re-utilized within the unit
Waste Type Total During Previous

Financial year
Total During Current
Financial year

UOM

5.1 Used or spent oil 667 288 Ltr/A

Part-F

Please specify the characteristics(in terms of concentration and quantum) of hazardous as well as solid wastes and
indicate disposal practice adopted for both these categories of wastes.

1) Hazardous Waste
Type of Hazardous Waste Generated Qty of Hazardous Waste UOM Concentration of Hazardous Waste
5.1 Used or spent oil 288 Ltr/A Used in own boiler

2) Solid Waste
Type of Solid Waste Generated Qty of Solid Waste UOM Concentration of Solid Waste
Boiler ash 13126 MT/A Mixed with pressmud and used for composting
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Part-G

Impact of the pollution Control measures taken on conservation of natural resources and consequently on the cost of
production.

Description Reduction in
Water
Consumption
(M3/day)

Reduction in
Fuel & Solvent
Consumption
(KL/day)

Reduction
in Raw
Material
(Kg)

Reduction in
Power
Consumption
(KWH)

Capital
Investment(in
Lacs)

Reduction in
Maintenance(in
Lacs)

Treated water is
used for
irrigation of own
land

- - - Pumping hrs
reduced

35 -

Part-H

Additional measures/investment proposal for environmental protection abatement of pollution, prevention of pollution.
[A] Investment made during the period of Environmental
Statement
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste , tree plantation, monitoring data acquisition

For environment protection & green
belt development

35

[B] Investment Proposed for next Year
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste , tree plantation, monitoring data
acquisition

For environment protection & green
belt development

30

Part-I

Any other particulars for improving the quality of the environment.

Particulars
1. Recycling of water wherever possible, 2. Reduction in water consumption, 3. Reduction in fuel consumption, 4. Implementation of
environmental management programme to reduce environmental impact on environment, 5. Tree plantation in surrounding area

Name & Designation
Mr. R.D.Mahuli Managing Director

UAN No:
MPCB-ENVIRONMENT_STATEMENT-0000034964

Submitted On:
09-09-2021
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FORM V
(See Rule 14)
Environmental Audit Report for the financial Year ending the 31st March 2021

Unique Application Number Submitted Date
MPCB-ENVIRONMENT_STATEMENT-0000034585 01-09-2021

PART A

Company Information

Company Name Application UAN number
Rajarambapu Patil Sahakari Sakhar karakhana Ltd
Surul Wategaon

MPCB-CONSENT-0000114681

Address
Wategaon

Plot no Taluka Village
Gat no 1064 - 1073 Walwa Kolhapur

Capital Investment (In lakhs) Scale City
9712.23 L.S.I Sangli

Pincode Person Name Designation
Ramchandra D. Mahuli Managing Director

Telephone Number Fax Number Email
9970900500 02342220869 env@rajarambapusugar.com

Region Industry Category Industry Type
SRO-Sangli Red R12 Sugar ( excluding Khandsari)

Last Environmental statement submitted
online

Consent Number Consent Issue Date

no MPCB-CONSENT-0000114681 Not issued

Consent Valid Upto Establishment Year Date of last environment statement
submitted

31/07/2021 1968 Sep 4 2020 12:00:00:000AM

Industry Category Primary (STC Code) &
Secondary (STC Code)
Red

Product Information
Product Name Consent Quantity Actual Quantity UOM
Sugar 9000 13987

Electricity 9000 13987

By-product Information
By Product Name Consent Quantity Actual Quantity UOM
Bagasse 21000 31927

Molasses 21000 31927

Pressmud 21000 31927
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Part-B (Water & Raw Material Consumption)

1) Water Consumption in m3/day
Water Consumption for Consent Quantity in m3/day Actual Quantity in m3/day
Process 250 172

Cooling 175 0

Domestic 40 30

All others 30 21

Total 495 223

2) Effluent Generation in CMD / MLD
Particulars Consent Quantity Actual Quantity UOM
Trade effluent 220 205 CMD

2) Product Wise Process Water Consumption (cubic meter of
process water per unit of product)
Name of Products (Production) During the Previous

financial Year
During the current
Financial year

UOM

Sugar (excluding Khandsari) 0.28 0.37 Ton/Ton

Power Generating plants (excluding D.G Sets) 0.28 0.37 Ton/Ton

3) Raw Material Consumption (Consumption of raw material
per unit of product)
Name of Raw Materials During the Previous

financial Year
During the current
Financial year

UOM

Sugarcane 7.83 8.09 Ton/Ton

4) Fuel Consumption
Fuel Name Consent quantity Actual Quantity UOM
Bagasse 21000 31927

Part-C

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
[A] Water
Pollutants
Detail

Quantity of
Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/Lit) Except
PH,Temp,Colour

Percentage of variation
from prescribed
standards with reasons

Quantity Concentration %variation Standard Reason
BOD 12.3 60 .. 100 With in

limit

[B] Air (Stack)
Pollutants Detail Quantity of

Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/NM3)

Percentage of variation
from prescribed
standards with reasons

Quantity Concentration %variation Standard Reason
TPM 298 61.33 -- 150 With in limit

Part-D

HAZARDOUS WASTES
1) From Process
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Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
5.1 Used or spent oil 0 0 KL/A

2) From Pollution Control Facilities
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
5.1 Used or spent oil 0.35 0.30 KL/A

Part-E

SOLID WASTES
1) From Process
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Boiler ash 0 0 MT/A

2) From Pollution Control Facilities
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Boiler ash 2065 3887.940 MT/A

3) Quantity Recycled or Re-utilized within the unit
Waste Type Total During Previous

Financial year
Total During Current
Financial year

UOM

5.1 Used or spent oil 0.4 0.3 MT/A

Part-F

Please specify the characteristics(in terms of concentration and quantum) of hazardous as well as solid wastes and
indicate disposal practice adopted for both these categories of wastes.

1) Hazardous Waste
Type of Hazardous Waste Generated Qty of Hazardous Waste UOM Concentration of Hazardous Waste
5.1 Used or spent oil 0.3 MT/A Reused in own Boiler

2) Solid Waste
Type of Solid Waste Generated Qty of Solid Waste UOM Concentration of Solid Waste
Boiler fiy ash 3887.940 MT/A mixed in pressmud

Part-G

Impact of the pollution Control measures taken on conservation of natural resources and consequently on the cost of
production.

Description Reduction in
Water
Consumption
(M3/day)

Reduction in
Fuel & Solvent
Consumption
(KL/day)

Reduction
in Raw
Material
(Kg)

Reduction in
Power
Consumption
(KWH)

Capital
Investment(in
Lacs)

Reduction in
Maintenance(in
Lacs)

Treated effluent
from ETP is used
for irrigation of
own land and road
side trees inside
factory campus

Less than consent
quantity

-- --- Reduced pumping
Hrs

40 ---

Part-H

Additional measures/investment proposal for environmental protection abatement of pollution, prevention of pollution.

207



[A] Investment made during the period of Environmental
Statement
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste, tree plantation, monitoring data acquisition

for environment protection and
green belt development

40

[B] Investment Proposed for next Year
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste, tree plantation, monitoring data
acquisition

for environment protection and green
belt development

40

Part-I

Any other particulars for improving the quality of the environment.

Particulars
1. Recycling of water wherever possible, 2. Reduction in water consumption, 3. Reduction in fuel consumption, 4. Implementation of
environmental management programme to reduce environmental impact on environment, 5. Tree plantation in surrounding area

Name & Designation
R. D. Mahuli Managing Director

UAN No:
MPCB-ENVIRONMENT_STATEMENT-0000034585

Submitted On:
01-09-2021
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FORM V
(See Rule 14)
Environmental Audit Report for the financial Year ending the 31st March 2021

Unique Application Number Submitted Date
MPCB-ENVIRONMENT_STATEMENT-0000034626 02-09-2021

PART A

Company Information

Company Name Application UAN number
Rajarambapu Patil Sahakari Sakhar Karakhana Ltd
Karandwadi

MPCB-CONSENT-0000115763

Address
Karandwadi

Plot no Taluka Village
45,55,112-114,160,162,245 -255. Walwa Kolhapur

Capital Investment (In lakhs) Scale City
4949.14 L.S.I Sangli

Pincode Person Name Designation
Ramchandra D. Mahuli Managing Director

Telephone Number Fax Number Email
9970900500 02342220869 cc3@rajarambapusugar.com

Region Industry Category Industry Type
SRO-Sangli Red R12 Sugar ( excluding Khandsari)

Last Environmental statement submitted online Consent Number Consent Issue Date
no MPCB-CONSENT-0000115763 Not issued

Consent Valid Upto Establishment Year Date of last environment statement
submitted

31/07/2021 1996 Sep 3 2021 12:00:00:000AM

Industry Category Primary (STC Code) & Secondary
(STC Code)
Red

Product Information
Product Name Consent Quantity Actual Quantity UOM
Sugar 7500 10925

By-product Information
By Product Name Consent Quantity Actual Quantity UOM
Bagasse 24000 24499

Molasses 24000 24499

Pressmud 24000 24499
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Part-B (Water & Raw Material Consumption)

1) Water Consumption in m3/day
Water Consumption for Consent Quantity in m3/day Actual Quantity in m3/day
Process 225 172

Cooling 220 0

Domestic 50 33

All others 0 0

Total 495 205

2) Effluent Generation in CMD / MLD
Particulars Consent Quantity Actual Quantity UOM
Trade effluent 225 160 CMD

2) Product Wise Process Water Consumption (cubic meter of
process water per unit of product)
Name of Products (Production) During the Previous

financial Year
During the current
Financial year

UOM

Sugar (excluding Khandsari) 0.55 0.5 Ton/Ton

3) Raw Material Consumption (Consumption of raw
material per unit of product)
Name of Raw Materials During the Previous

financial Year
During the current
Financial year

UOM

Sugar cane 7.84 7.8 Ton/Ton

Lime 7.84 7.8 Ton/Ton

Sulphur 7.84 7.8 Ton/Ton

4) Fuel Consumption
Fuel Name Consent quantity Actual Quantity UOM
Bagasse 20160 18186

Part-C

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
[A] Water
Pollutants
Detail

Quantity of
Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/Lit) Except
PH,Temp,Colour

Percentage of variation
from prescribed
standards with reasons

Quantity Concentration %variation Standard Reason
BOD 13 79 -- 100 Within limit

[B] Air (Stack)
Pollutants Detail Quantity of

Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/NM3)

Percentage of variation
from prescribed
standards with reasons

Quantity Concentration %variation Standard Reason
SPM 150 47.86 --- 150 Within limit

Part-D

HAZARDOUS WASTES
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1) From Process
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
5.1 Used or spent oil 0 0 MT/A

2) From Pollution Control Facilities
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
5.1 Used or spent oil 1.4 1.1 MT/A

Part-E

SOLID WASTES
1) From Process
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Boiler ash 0 0 MT/A

2) From Pollution Control Facilities
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Boiler ash 1787.660 1476.180 MT/A

3) Quantity Recycled or Re-utilized within the unit
Waste Type Total During Previous

Financial year
Total During Current
Financial year

UOM

5.1 Used or spent oil 1.4 1.1 MT/A

Part-F

Please specify the characteristics(in terms of concentration and quantum) of hazardous as well as solid wastes and
indicate disposal practice adopted for both these categories of wastes.

1) Hazardous Waste
Type of Hazardous Waste Generated Qty of Hazardous Waste UOM Concentration of Hazardous Waste
5.1 Used or spent oil 1.1 MT/A Used in own boiler

2) Solid Waste
Type of Solid Waste Generated Qty of Solid Waste UOM Concentration of Solid Waste
Boiler ash 1476.180 MT/A Mixed with pressmud as filler material

Part-G

Impact of the pollution Control measures taken on conservation of natural resources and consequently on the cost of
production.

Description Reduction in
Water
Consumption
(M3/day)

Reduction in
Fuel & Solvent
Consumption
(KL/day)

Reduction
in Raw
Material
(Kg)

Reduction in
Power
Consumption
(KWH)

Capital
Investment(in
Lacs)

Reduction in
Maintenance(in
Lacs)

Treated water is
used for irrigation
of own land and
Green Belt
development
factory premises

Below consent
limit

-- -- Reduced pump HP 45 ---

Part-H

Additional measures/investment proposal for environmental protection abatement of pollution, prevention of pollution.
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[A] Investment made during the period of Environmental
Statement
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste , tree plantation, monitoring data acquisition

For environment protection & green
belt development

25

[B] Investment Proposed for next Year
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste , tree plantation, monitoring data
acquisition

For environment protection & green
belt development

30

Part-I

Any other particulars for improving the quality of the environment.

Particulars
1. Recycling of water wherever possible, 2. Reduction in water consumption, 3. Reduction in fuel consumption, 4. Implementation of
environmental management programme to reduce environmental impact on environment, 5. Tree plantation in surrounding area

Name & Designation
R.D.Mahuli, Managing Director

UAN No:
MPCB-ENVIRONMENT_STATEMENT-0000034626

Submitted On:
02-09-2021
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FORM V
(See Rule 14)
Environmental Audit Report for the financial Year ending the 31st March 2021

Unique Application Number Submitted Date
MPCB-ENVIRONMENT_STATEMENT-0000034942 09-09-2021

PART A

Company Information

Company Name Application UAN number
Rajarambapu Patil Sahakari Sakhar Karakhana Ltd
Tippehalli (Jath) Unit 4

MPCB-CONSENT-0000115450

Address
Jath, Post - Tippehalli

Plot no Taluka Village
599 to 608 jath Kolhapur

Capital Investment (In lakhs) Scale City
7334.78 L.S.I Sangli

Pincode Person Name Designation
R.D.Mahuli Managing Director

Telephone Number Fax Number Email
9970900500 02342220869 cc4@rajarambapusugar.com

Region Industry Category Industry Type
SRO-Sangli Red R12 Sugar ( excluding Khandsari)

Last Environmental statement submitted
online

Consent Number Consent Issue Date

no MPCB-CONSENT-0000115450 Not issued

Consent Valid Upto Establishment Year Date of last environment statement
submitted

31/07/2021 1996 Sep 4 2020 12:00:00:000AM

Industry Category Primary (STC Code) &
Secondary (STC Code)
Red

Product Information
Product Name Consent Quantity Actual Quantity UOM
Sugar 7500 5267.93

By-product Information
By Product Name Consent Quantity Actual Quantity UOM
Bagasse 22500 15134

Molasses 3000 2206.89

Pressmud 3000 1941
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Part-B (Water & Raw Material Consumption)

1) Water Consumption in m3/day
Water Consumption for Consent Quantity in m3/day Actual Quantity in m3/day
Process 450 150

Cooling 150 70

Domestic 60 25

All others 0 0

Total 660 245

2) Effluent Generation in CMD / MLD
Particulars Consent Quantity Actual Quantity UOM
Trade effluent 360 225 CMD

Domestic 50 20 CMD

2) Product Wise Process Water Consumption (cubic meter of
process water per unit of product)
Name of Products (Production) During the Previous

financial Year
During the current
Financial year

UOM

Sugar (excluding Khandsari) 0 0.85 Ton/Ton

3) Raw Material Consumption (Consumption of raw
material per unit of product)
Name of Raw Materials During the Previous

financial Year
During the current
Financial year

UOM

Sugar cane 0 10.15 Ton/Ton

Lime 0 0.0157 Ton/Ton

Sulphur 0 0.0046 Ton/Ton

4) Fuel Consumption
Fuel Name Consent quantity Actual Quantity UOM
Bagasse 864000 512221

Part-C

Pollution discharged to environment/unit of output (Parameter as specified in the consent issued)
[A] Water
Pollutants Detail Quantity of

Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/Lit) Except
PH,Temp,Colour

Percentage of
variation from
prescribed standards
with reasons

Quantity Concentration %variation Standard Reason
BOD 15.75 70 - 100 Within limit

COD 41.4 184 - 250 Within limit

TDS 459 2040 -- 2100 Within limit

Sulphate 70.65 314 -- 1000 Within limit

[B] Air (Stack)
Pollutants Detail Quantity of

Pollutants
discharged (kL/day)

Concentration of Pollutants
discharged(Mg/NM3)

Percentage of variation
from prescribed
standards with reasons

Quantity Concentration %variation Standard Reason
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TPM 215.14 75.47 -- 150 Within limit

Part-D

HAZARDOUS WASTES
1) From Process
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
5.1 Used or spent oil 0 0 KL/A

2) From Pollution Control Facilities
Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
5.1 Used or spent oil 0 310 Ltr/A

Part-E

SOLID WASTES
1) From Process
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Boiler ash 0 0 MT/A

2) From Pollution Control Facilities
Non Hazardous Waste Type Total During Previous Financial year Total During Current Financial year UOM
Boiler ash 0 668 MT/A

ETP sludge 0 20 MT/A

3) Quantity Recycled or Re-utilized within the unit
Waste Type Total During Previous

Financial year
Total During Current Financial
year

UOM

5.1 Used or spent oil 0 310 Ltr/A

Part-F

Please specify the characteristics(in terms of concentration and quantum) of hazardous as well as solid wastes and
indicate disposal practice adopted for both these categories of wastes.

1) Hazardous Waste
Type of Hazardous Waste Generated Qty of Hazardous Waste UOM Concentration of Hazardous Waste
5.1 Used or spent oil 210 Ltr/A Used in own boiler

2) Solid Waste
Type of Solid Waste Generated Qty of Solid Waste UOM Concentration of Solid Waste
Boiler ash 668 MT/A Sold to brick manufacturer

ETP sludge 20 MT/A Used as manure

Part-G

Impact of the pollution Control measures taken on conservation of natural resources and consequently on the cost of
production.

Description Reduction in
Water
Consumption
(M3/day)

Reduction in
Fuel & Solvent
Consumption
(KL/day)

Reduction
in Raw
Material
(Kg)

Reduction in
Power
Consumption
(KWH)

Capital
Investment(in
Lacs)

Reduction in
Maintenance(in
Lacs)
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Treated water is
used for
irrigation of own
land

- - - Pumping hrs
reduced

25

Part-H

Additional measures/investment proposal for environmental protection abatement of pollution, prevention of pollution.
[A] Investment made during the period of Environmental
Statement
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste , tree plantation, monitoring data acquisition

For environment protection & green
belt development

25

[B] Investment Proposed for next Year
Detail of measures for Environmental Protection Environmental Protection

Measures
Capital
Investment
(Lacks)

Various aspects of environment protection such as effluent, emission,
hazardous waste, solid waste , tree plantation, monitoring data
acquisition

For environment protection & green
belt development

30

Part-I

Any other particulars for improving the quality of the environment.

Particulars
1. Recycling of water wherever possible, 2. Reduction in water consumption, 3. Reduction in fuel consumption, 4. Implementation of
environmental management programme to reduce environmental impact on environment, 5. Tree plantation in surrounding area

Name & Designation
Mr. R.D.Mahuli Managing Director

UAN No:
MPCB-ENVIRONMENT_STATEMENT-0000034942

Submitted On:
09-09-2021

-
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Form 4
See rules 6(5),13(8),16(6) and 20(2) of Hazardous and other wastes 2016

FORM FOR FILING ANNUAL RETURNS

[ To be submitted to state pollution control board/pollution control committee by 30th June of every year for the preceeding period April to
march]

Unique Application Number: Submitted On:
MPCB-HW_ANNUAL_RETURN-0000020264 15-06-2021

Submitted for Year: 
April 2020 to March 2021

1. Name of the generator/operator of facility Address of the unit/facility
Rajarambapu Patil SSK Ltd Rajaramnagar, post - Sakharale, Tal - Walwa, Dist - Sangli

(Maharashtra)

1b. Authorization Number Date of issue Date of
validity of
consent

0000093823//CR-2011000261 Nov 5, 2020 Aug 31, 2021

2. Name of the authorised person Full address of authorised person
Mr. R.D.Mahuli Rajaramnagar, post - Sakharale, Tal - Walwa, Dist - Sangli

(Maharashtra)

Telephone Fax Email
9970900233 02342220868 env@rajarambapusugar.com

3.Production during the year (product wise), wherever applicable

Product Type * Product Name * Consented Quantity Actual Quantity UOM
Distillery including Fermentation Industry Rectified Spirit 2250.0000 1531.7 KL/M

Distillery including Fermentation Industry Fusel Oil 37.0000 3.06 KL/M

PART A: To be filled by hazardous waste generators

1. Total Quantity of waste generated category wise

Type of hazardous waste Wate Name Consented Quantity Quantity UOM
No 0.000 0 KL/Anum

2. Quantity dispatched category wise.

Type of Waste Quantity of waste UOM Dispatched to Facility Name
0 KL/Anum 0 NA

3. Quantity Utilised in-house,If any

Type of Waste Name of Waste Quantity of Waste UOM
NA 0 KL/Anum

4. Quantity in storage at the end of the year

Type of Waste Name of Waste Quantity of Waste UOM
No 0 KL/Anum

PART B: To be filled bt Treatment,storage, and disposal facility operators

1.Total Quantity received UOM State Name
NA KL/Anum Maharashtra

2. Quantity in stock at the beginning of the year UOM
NA KL/Anum

3. Quantity treated UOM
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NA KL/Anum

4. Quantity disposed in landfills as such and after treatment

Direct landfilling UOM
NA KL/Anum

Landfill after treatment UOM
NA KL/Anum

5. Quantity incinerated (if applicable) UOM
NA KL/Anum

6. Quantiry processed other than specified above UOM
NA KL/Anum

7. Quantity in storage at the end of the year. UOM
NA KL/Anum

PART C: To be filled by recyclers or co-processors or other users

1. Quantity of waste received during the year

Waste Name/Category Country Name State Name Quantity of waste received from
domestic sources

Quantity of waste
imported(If any)

Units

NA India Maharashtra NA NA KL/Anum

2. Quantity in stock at the beginning of the year

Waste Name/Category Quantity UOM
NA NA KL/Anum

3. Quantity of waste recycled or co-procesed or used

Name of Waste Type of Waste Quantity UOM
NA NA NA KL/Anum

4. Quantity of products dispatched (wherever applicable)

Name of product Quantity UOM
NA NA KL/Anum

5. Total quantity of waste generated

Waste name/category quantity UOM
NA NA KL/Anum

6. Total quantity of waste disposed

Waste name/category quantity UOM
NA NA KL/Anum

7. Total quantity of waste re-exported (If Applicable)

Waste name/category quantity UOM
NA NA KL/Anum

8. Quantity in storage at the end of the year

Waste name/category quantity UOM
NA NA KL/Anum

Personal Details

Place Date Designation
Rajaramnagar 2021-06-15 Managing Director
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Form 4
See rules 6(5),13(8),16(6) and 20(2) of Hazardous and other wastes 2016

FORM FOR FILING ANNUAL RETURNS

[ To be submitted to state pollution control board/pollution control committee by 30th June of every year for the preceeding period April to
march]

Unique Application Number: Submitted On:
MPCB-HW_ANNUAL_RETURN-0000020169 14-06-2021

Submitted for Year: 
April 2020 to March 2021

1. Name of the generator/operator of facility Address of the unit/facility
RAJARAMBAPU PATIL SSK LTD RAJARAMNAGAR Rajaramnagar, post - Sakharale, Tal - Walwa, Dist - Sangli

(Maharashtra)

1b. Authorization Number Date of issue Date of
validity of
consent

0000076645/CO-2002000740 Feb 14, 2020 Jul 31, 2021

2. Name of the authorised person Full address of authorised person
MR.R.D.MAHULI Rajaramnagar, post - Sakharale, Tal - Walwa, Dist - Sangli

(Maharashtra)

Telephone Fax Email
9970900233 02342220868 env@rajarambapusugar.com

3.Production during the year (product wise), wherever applicable

Product Type * Product Name * Consented Quantity Actual Quantity UOM
Sugar (excluding Khandsari) SUGAR 132916.6600 112990 MT/A

Power Generating plants (excluding D.G Sets) Electricity 107520.0000 86493 MW

PART A: To be filled by hazardous waste generators

1. Total Quantity of waste generated category wise

Type of hazardous waste Wate Name Consented Quantity Quantity UOM
5.1 Used or spent oil Used or spent oil 3.500 0.456 KL/Anum

2. Quantity dispatched category wise.

Type of Waste Quantity of waste UOM Dispatched to Facility Name
0 KL/Anum Disposal Facility NA

3. Quantity Utilised in-house,If any

Type of Waste Name of Waste Quantity of Waste UOM
5.1 Used or spent oil Used or spent oil 0.456 KL/Anum

4. Quantity in storage at the end of the year

Type of Waste Name of Waste Quantity of Waste UOM
No 0 KL/Anum

PART B: To be filled bt Treatment,storage, and disposal facility operators

1.Total Quantity received UOM State Name
NA KL/Anum Maharashtra

2. Quantity in stock at the beginning of the year UOM
NA KL/Anum

3. Quantity treated UOM
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NA KL/Anum

4. Quantity disposed in landfills as such and after treatment

Direct landfilling UOM
NA KL/Anum

Landfill after treatment UOM
NA KL/Anum

5. Quantity incinerated (if applicable) UOM
NA KL/Anum

6. Quantiry processed other than specified above UOM
NA KL/Anum

7. Quantity in storage at the end of the year. UOM
NA KL/Anum

PART C: To be filled by recyclers or co-processors or other users

1. Quantity of waste received during the year

Waste Name/Category Country Name State Name Quantity of waste received from
domestic sources

Quantity of waste
imported(If any)

Units

NA India Maharashtra NA NA KL/Anum

2. Quantity in stock at the beginning of the year

Waste Name/Category Quantity UOM
NA NA KL/Anum

3. Quantity of waste recycled or co-procesed or used

Name of Waste Type of Waste Quantity UOM
NA NA NA KL/Anum

4. Quantity of products dispatched (wherever applicable)

Name of product Quantity UOM
NA NA KL/Anum

5. Total quantity of waste generated

Waste name/category quantity UOM
NA NA KL/Anum

6. Total quantity of waste disposed

Waste name/category quantity UOM
NA NA KL/Anum

7. Total quantity of waste re-exported (If Applicable)

Waste name/category quantity UOM
NA NA KL/Anum

8. Quantity in storage at the end of the year

Waste name/category quantity UOM
NA NA KL/Anum

Personal Details

Place Date Designation
Rajaramnagar 2021-06-14 Managing Director
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Form 4
See rules 6(5),13(8),16(6) and 20(2) of Hazardous and other wastes 2016

FORM FOR FILING ANNUAL RETURNS

[ To be submitted to state pollution control board/pollution control committee by 30th June of every year for the preceeding period April to
march]

Unique Application Number: Submitted On:
MPCB-HW_ANNUAL_RETURN-0000020175 14-06-2021

Submitted for Year: 
April 2020 to March 2021

1. Name of the generator/operator of facility Address of the unit/facility
Rajarambapu Patil SSK Ltd Rajaramnagar, post - Sakharale, Tal - Walwa, Dist - Sangli

(Maharashtra)

1b. Authorization Number Date of issue Date of
validity of
consent

0000093707/CR-2011000272 Nov 5, 2020 Jul 31, 2021

2. Name of the authorised person Full address of authorised person
Mr. R.D.Mahuli Rajaramnagar, post - Sakharale, Tal - Walwa, Dist - Sangli

(Maharashtra)

Telephone Fax Email
9970900233 02342220868 env@rajarambapusugar.com

3.Production during the year (product wise), wherever applicable

Product Type * Product Name * Consented Quantity Actual Quantity UOM
Sugar (excluding Khandsari) Sugar 54000.0000 64810.0 MT/A

Power Generating plants (excluding D.G Sets) Electricity 46080.0000 35225.5 Mwh

PART A: To be filled by hazardous waste generators

1. Total Quantity of waste generated category wise

Type of hazardous waste Wate Name Consented Quantity Quantity UOM
5.1 Used or spent oil Used Spent Oil 0.400 0.210 KL/Anum

2. Quantity dispatched category wise.

Type of Waste Quantity of waste UOM Dispatched to Facility Name
0 KL/Anum 0 NA

3. Quantity Utilised in-house,If any

Type of Waste Name of Waste Quantity of Waste UOM
5.1 Used or spent oil Used Oil 0.230 KL/Anum

4. Quantity in storage at the end of the year

Type of Waste Name of Waste Quantity of Waste UOM
NA 0 KL/Anum

PART B: To be filled bt Treatment,storage, and disposal facility operators

1.Total Quantity received UOM State Name
NA KL/Anum Maharashtra

2. Quantity in stock at the beginning of the year UOM
NA KL/Anum

3. Quantity treated UOM
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NA KL/Anum

4. Quantity disposed in landfills as such and after treatment

Direct landfilling UOM
NA KL/Anum

Landfill after treatment UOM
NA KL/Anum

5. Quantity incinerated (if applicable) UOM
NA KL/Anum

6. Quantiry processed other than specified above UOM
NA KL/Anum

7. Quantity in storage at the end of the year. UOM
NA KL/Anum

PART C: To be filled by recyclers or co-processors or other users

1. Quantity of waste received during the year

Waste Name/Category Country Name State Name Quantity of waste received from
domestic sources

Quantity of waste
imported(If any)

Units

NA India Maharashtra NA NA KL/Anum

2. Quantity in stock at the beginning of the year

Waste Name/Category Quantity UOM
NA NA KL/Anum

3. Quantity of waste recycled or co-procesed or used

Name of Waste Type of Waste Quantity UOM
NA NA NA KL/Anum

4. Quantity of products dispatched (wherever applicable)

Name of product Quantity UOM
NA NA KL/Anum

5. Total quantity of waste generated

Waste name/category quantity UOM
NA NA KL/Anum

6. Total quantity of waste disposed

Waste name/category quantity UOM
NA NA KL/Anum

7. Total quantity of waste re-exported (If Applicable)

Waste name/category quantity UOM
NA NA KL/Anum

8. Quantity in storage at the end of the year

Waste name/category quantity UOM
NA NA KL/Anum

Personal Details

Place Date Designation
Wategaon Surul 2021-06-14 Managing Director

222



Form 4
See rules 6(5),13(8),16(6) and 20(2) of Hazardous and other wastes 2016

FORM FOR FILING ANNUAL RETURNS

[ To be submitted to state pollution control board/pollution control committee by 30th June of every year for the preceeding period April to
march]

Unique Application Number: Submitted On:
MPCB-HW_ANNUAL_RETURN-0000020257 15-06-2021

Submitted for Year: 
April 2020 to March 2021

1. Name of the generator/operator of facility Address of the unit/facility
Rajarambapu Patil SSK Ltd Karandadi, Tal- Walwa Dist- Sangli

1b. Authorization Number Date of issue Date of validity
of consent

0000093902/R/CC-20011000004 Nov 2, 2020 Jul 31, 2021

2. Name of the authorised person Full address of authorised person
Mr. R.D.Mahuli post-Karandwadi, Tal - Walwa, Dist. Sangli (Maharashtra)

Telephone Fax Email
9970900305 02342220868 cc3@rajarambapusugar.co

3.Production during the year (product wise), wherever applicable

Product Type * Product Name * Consented Quantity Actual Quantity UOM
Sugar (excluding Khandsari) Sugar 4000.0000 4880 MT/A

PART A: To be filled by hazardous waste generators

1. Total Quantity of waste generated category wise

Type of hazardous waste Wate Name Consented Quantity Quantity UOM
5.1 Used or spent oil Used Spent Oil 4.500 0.7 KL/Anum

35.3 Chemical sludge from waste water treatment ETP Sludge 1.5 MTA

2. Quantity dispatched category wise.

Type of Waste Quantity of waste UOM Dispatched to Facility Name
0 KL/Anum 0 NA

3. Quantity Utilised in-house,If any

Type of Waste Name of Waste Quantity of Waste UOM
5.1 Used or spent oil Used or spent oil 0.7 KL/Anum

35.3 Chemical sludge from waste water treatment ETP sludge 1.5 MTA

4. Quantity in storage at the end of the year

Type of Waste Name of Waste Quantity of Waste UOM
No 0 KL/Anum

PART B: To be filled bt Treatment,storage, and disposal facility operators

1.Total Quantity received UOM State Name
NA KL/Anum Maharashtra

2. Quantity in stock at the beginning of the year UOM
NA KL/Anum

3. Quantity treated UOM
NA KL/Anum
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4. Quantity disposed in landfills as such and after treatment

Direct landfilling UOM
NA KL/Anum

Landfill after treatment UOM
NA KL/Anum

5. Quantity incinerated (if applicable) UOM
NA KL/Anum

6. Quantiry processed other than specified above UOM
NA KL/Anum

7. Quantity in storage at the end of the year. UOM
NA KL/Anum

PART C: To be filled by recyclers or co-processors or other users

1. Quantity of waste received during the year

Waste Name/Category Country Name State Name Quantity of waste received from
domestic sources

Quantity of waste
imported(If any)

Units

NA India Maharashtra NA NA KL/Anum

2. Quantity in stock at the beginning of the year

Waste Name/Category Quantity UOM
NA NA KL/Anum

3. Quantity of waste recycled or co-procesed or used

Name of Waste Type of Waste Quantity UOM
NA NA NA KL/Anum

4. Quantity of products dispatched (wherever applicable)

Name of product Quantity UOM
NA NA KL/Anum

5. Total quantity of waste generated

Waste name/category quantity UOM
NA NA KL/Anum

6. Total quantity of waste disposed

Waste name/category quantity UOM
NA NA KL/Anum

7. Total quantity of waste re-exported (If Applicable)

Waste name/category quantity UOM
NA NA KL/Anum

8. Quantity in storage at the end of the year

Waste name/category quantity UOM
NA NA KL/Anum

Personal Details

Place Date Designation
Karandwadi 2021-06-15 Managing Director
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Form 4
See rules 6(5),13(8),16(6) and 20(2) of Hazardous and other wastes 2016

FORM FOR FILING ANNUAL RETURNS

[ To be submitted to state pollution control board/pollution control committee by 30th June of every year for the preceeding period April to
march]

Unique Application Number: Submitted On:
MPCB-HW_ANNUAL_RETURN-0000020259 15-06-2021

Submitted for Year: 
April 2020 to March 2021

1. Name of the generator/operator of facility Address of the unit/facility
Rajarambapu Patil Sahakari Sakhar Karakhana Ltd Tippehalli, Jath Tippehalli, Jath

1b. Authorization Number Date of issue Date of validity
of consent

UAN -0000094150 Apr 22, 2021 Jul 31, 2021

2. Name of the authorised person Full address of authorised person
R.D.Mahuli Tippehalli, Jath, Tal - Jath, Dist Sangli

Telephone Fax Email
9970900113 02342220868 cc4@rajarambapusugar.com

3.Production during the year (product wise), wherever applicable

Product Type * Product Name * Consented Quantity Actual Quantity UOM
Sugar (excluding Khandsari) Saugar 4000.0000 1527.70 MT/A

PART A: To be filled by hazardous waste generators

1. Total Quantity of waste generated category wise

Type of hazardous waste Wate Name Consented Quantity Quantity UOM
5.1 Used or spent oil Used or spent oil 1.000 0.4 KL/Anum

35.3 Chemical sludge from waste water treatment ETP sludge 40.000 18 MTA

2. Quantity dispatched category wise.

Type of Waste Quantity of waste UOM Dispatched to Facility Name
0 KL/Anum 0 NA

3. Quantity Utilised in-house,If any

Type of Waste Name of Waste Quantity of Waste UOM
5.1 Used or spent oil Used or spent oil 0.4 KL/Anum

35.3 Chemical sludge from waste water treatment ETP sludge 18 MTA

4. Quantity in storage at the end of the year

Type of Waste Name of Waste Quantity of Waste UOM
No 0 KL/Anum

PART B: To be filled bt Treatment,storage, and disposal facility operators

1.Total Quantity received UOM State Name
NA KL/Anum Maharashtra

2. Quantity in stock at the beginning of the year UOM
NA KL/Anum

3. Quantity treated UOM
NA KL/Anum
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4. Quantity disposed in landfills as such and after treatment

Direct landfilling UOM
NA KL/Anum

Landfill after treatment UOM
NA KL/Anum

5. Quantity incinerated (if applicable) UOM
NA KL/Anum

6. Quantiry processed other than specified above UOM
NA KL/Anum

7. Quantity in storage at the end of the year. UOM
NA KL/Anum

PART C: To be filled by recyclers or co-processors or other users

1. Quantity of waste received during the year

Waste Name/Category Country Name State Name Quantity of waste received from
domestic sources

Quantity of waste
imported(If any)

Units

NA India Maharashtra NA NA KL/Anum

2. Quantity in stock at the beginning of the year

Waste Name/Category Quantity UOM
NA NA KL/Anum

3. Quantity of waste recycled or co-procesed or used

Name of Waste Type of Waste Quantity UOM
NA NA NA KL/Anum

4. Quantity of products dispatched (wherever applicable)

Name of product Quantity UOM
NA NA KL/Anum

5. Total quantity of waste generated

Waste name/category quantity UOM
NA NA KL/Anum

6. Total quantity of waste disposed

Waste name/category quantity UOM
NA NA KL/Anum

7. Total quantity of waste re-exported (If Applicable)

Waste name/category quantity UOM
NA NA KL/Anum

8. Quantity in storage at the end of the year

Waste name/category quantity UOM
NA NA KL/Anum

Personal Details

Place Date Designation
Tippehalli, Jath 2021-06-15 Managing Director
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